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Seventeenth Loksabha

=

Title: Election of 20 member from Lok Sabha to the Committee on

official languages.
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SUBMISSION BY MEMBER

Re : Alleged engineering defection detrimental to the health of
Parliamentary democracy

AT A& : A HAT Si, 379 Sifelg |

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER
OF COAL AND MINISTER OF MINES (SHRI PRALHAD
JOSHI): Hon. Speaker, Sir, as per the Rules of Procedure and Conduct
of Business in Lok Sabha, a Member cannot repeat the same matter in
any form. Under Rule 197 sub-section (iv), “In case the number of
members giving notices on a subject that is admitted by the Speaker...”,
it cannot be repeated. Even according to Kaul and Shakdher, a matter
which has already been discussed by the House during the same Session
cannot be raised again through the Adjournment Motion or by any other
motion. I want to clarify, Sir, that they have already raised the issue and
the hon. Deputy Leader and hon. Raksha Mantri has responded to it. As
far as the Government at the Centre is concerned, we do not have any
role as far as the Karnataka issue is concerned. This is because of Rahul

Gandhi’s call that this is happening in Karnataka. There are so many
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important Bills and important issues before the country which they can
raise. I appeal to them not to disturb the House. This the first Session of

the House. Let them allow the House to run.
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